
 
IN THE INCOME TAX APPELLATE TRIBUNAL 

PATNA BENCH “E” COURT AT KOLKATA  
 

Before Shri S.S.Godara, Judicial Member and  
                                    Dr.A.L. Saini, Accountant Member 
 

ITA No.252/Pat/2018 
Assessment Year :2015-16    

 
          

Akash Kumar 
S/o Dhirundra Kumar 
Singh, Prop M/s Maa 
Vaishnavi Service Station, 
Nabinagar, Aurangabad-
824003 
[PAN No. AMUPK 9986 F] 

 
 
 

V/s . 

Income Tax Off icer 
Ward-3(4), 
Aurangabad 

 
अपीलाथ� /Appellant  .. �	यथ�/Respondent 

 
                                

अपीलाथ� क� ओर से/By Appellant Shri Rakesh Kumar, Advocate 

�	यथ� क� ओर से/By Respondent Shri Ajay Kumar, Addl. CIT-SR-DR 

सनुवाई क� तार�ख/Date of Hearing 15-09-2020 

घोषणा क� तार�ख/Date of Pronouncement 15-09-2020 

 
 

आदेश /O R D E R 
 
PER  S.S.Godara, Judicial Member:- 
   

 This assessee’s appeal for assessment year 2015-16 arises against the 

Commissioner of Income Tax (Appeals)-1 Patna’s order dated 31.08.2018 passed in 

case No.ITBA/APL/S/250/2018-19/1011884935(1) involving proceedings 143(3) of 

the Income Tax Act, 1961; in short ‘the Act’. 

 Heard both the parties. Case file perused. 

 

2. Learned  Counsel submitted at the outset that the assessee is availing settlement 

under the “ Vivad Se Vishwas Scheme” . It has also filed an application dated 
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07.09.2020 to this effect. Learned departmental representative does not raise any 

objection. 

3. After hearing foregoing rival submissions, we dismiss the instant appeal as 

withdrawn with a rider that the same shall be restored in case the assessee fails to avail 

its settlement under the “ Vivad Se Vishwas Scheme” for technical reasons. 

 

4. This assessee appeal is dismissed as withdrawn in above terms. 

Order pronounced in open court at the close of hearing on Tuesday 15th 
September, 2020                          

  
          Sd/-                                                                                Sd/- 
     (A.L. Saini)                                                            (S.S.Godara) 
(Accountant Member)                                                    (Judicial Member) 
                           
*Dkp Sr.P.S. 
�दनांकः- 15/09/2020     कोलकाता/Kolkata। 

आदेश क� 
�त�ल�प अ�े�षत / Copy of Order Forwarded to:- 

1. अपीलाथ�/Appellant-Akash Kuamr, S/o Dhirendra Kumar Singh, Prop. M/s Maa Vaishnavi  
                                   Service Centre, Nabin Nagar Road, Aurangabad-824003 
2. �	यथ�/Respondent-Income Tax Officer Ward-3(4), Aurangabad 

3. सबं*ंधत आयकर आय-ुत पाटना/ Concerned CIT       Patna 

4. आयकर आय-ुत- अपील पाटना / CIT (A)       Patna 

5. 1वभागीय �4त4न*ध, आयकर अपील�य अ*धकरण पाटना, / DR, ITAT, Patna 

6. गाड8 फाइल / Guard file. 

By order/आदेश से, 
 /True Copy/ 

                                  सहायक पजंीकार 

आयकर अपील�य अ*धकरण, 

पाटना । 
 

  
 
 
 
 
 
                          


